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qJ/./ The Principal_Disti'_ict & Sessions Judge (HQs)_, Central,‘ THC.
2. The Principal District & Sessions Judge, Netv Delhi, PHC.

The Principal District 8; Sessions Judge, Nor_th-\Vest-,1- Rohini.
. The P1‘iTlCi]3E\i DiStl‘iCI~& Sessions Judge. South-West; Divarka.
. The Principal District & Sessions‘ Judge, West, THC.

6. The Piincipal District & Sessions Judge, East,-KKD,
7. The Principal District"& Sessions Judge, _SOllii1,iS3k6t‘.-
8. The Principal Distiiict & Sessions Judge, Sh'al1dai'a_»,
9. The Principal District :& Sessions Judge, North-AEa_st,' KKD,_
l(). The Principzil District 8: Sessions" Judge, North, Rohini.
l l/The Principal District & Sessions Jiiclge, South-Ezist, Saket.

'J\-ll'-.1)

Sub.: Orientation Course for District Judges (Commercial Court) scheduled for
2"“ i\'Ia1'ch, 2024

Respected Sit‘/i\'i£l(i2ll1'l.

As per the approved 'i'i'aining; Calendar for "the year -202.4, the .Delhi -Jiidiciai
Acziclcniy shall be conducting‘ the Orientation Course. for vDisti'i'c't- Judges (Cloinnieircial
Court) (FuilStreugtl1)-on 2.",‘-‘M111-cli, 202.4 at Delhi -Judicial Aoadeniyi

The nomination. list for the aforesaid programme is-enclosed as _Annexur_'e ‘A’. The
schedule of the pi-ugramrne shall be conmiiiiiicated in due course. ».

li is requested that nominated Judicial Officers posted in your district n'1a.y~kindly be
oi illllilblflifiilittti about their nomination in the aforesaid pi-ogi'aiu1'ue through your good offloc;

in case an Otiicer requires exemption from attending the progr'atnihe, he/she may
move their application in advance through the ,con'cerned.L_d. Principal Disti'ict_&~ Sessions
Jiidge. if the. eiceniption. is required; on'_~_an l.ilf§__€Iit'~|3“%_1Si:§‘,',3 an1intiniatio'n--to]tliat.,ei¥fect 1miy- be
s'i.:nl to the Academy through e'-rnziil, followed by a Foitnal ?ap'plic'atio'ii.-duly fori;iia1‘ded by?the
cniiccriied Ld. Principal District & Sessions Judge.

The nominated Judicial Ofificers may kindly be advised notrto list any judicial work
mi 02"" t\/iii1'Ci'1. 2024, so that litigants and lzitvyers, are not inconveiiienced. In case some
judicial ivork has already been listed, it may be preponed OlTi1Cij0i1lT1i€C1 accordingly, to the
extent possible.

With regards,

Di I-20892!-9.1. 0,! l-28'036:0° (O)
oil-tzsiiscesv (Fin)

W Email: dyil’giiii: in

__..-.(

Yours-faithfully,‘
~i'v~”“"”l

OFFICE OF THE PRINCIPAL DISTRICT & SESS Iii GE (HEADQUAR
t , TIS HAZARI COURT' og%i5i§*fl“ 'h°“‘“‘““’3)Tic‘ i-is ¢ vow '

No._é//9/" 87-3? JJOTP/Gaz./2024 Dated, Delhi the 
As directed copy of letter bearing no. DJA/Trg.JO—O6/CC/1786/2024/769 dated 30 O1 2024

received from the Ld. Director (Academics), Chairperson (Officiating), Delhi Judicial Academy,
Dwarka, New Delhi, forwarded for information and necessary action to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached
with the letter as Annexure ’A'.

5 2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
" 3. The Branch In-charge, Facilitation Centre, Tis Hazari Court, Delhi.

(,4./1 The Website Committee, Ergyltsh/Hindi, Tis Hazari Court, Delhi.
S. The LAYERS for uploading the same.
6. The Branch In-charge, Pool Car Section, Tis Hazari Courts, Delhi.

hn/W vi d r Bedi)
District Judge (Commercial Court)

Officer In—charge Judicial Bianch, Central
for Principal District & Sessions Judge-.(HQs)

Tis Hazari Court, Delhi



Nomination List for

Annexure 'A'

Orientation Course for District Judges (Commercial Court)
(Full Strength)

on
ntl02 March, 2024

Sl
No.' Name of Officer Present Posting V No Civill Police

District
Place of
Posting

[\)o—-

Ms. Barkha Gupta District Judge (Commercial Co1u't) 6
Dr. Kamini Lau

Central
Central

THC
THC

UJ

District Judge (Commercial Court) 2
rt) lMr. Arviud Kumar District Judge (Commercial Co East KKD

-l>-

u
M1 Pallkflj Gupta District Judge (Commercial Court) ' South-West Dwarka

O\\J\

Mr. Sanjeev Kumar Aggarwal District Judge (Commercial Co
Mr. Umed Singh

urt)
District Judge (Cormuercial Court) UIl—l

Central
Central

THC
THC

\l Ms. Hemani Malhotra NDistrict Judge (Commercial Court) West THC

\DOO

Ms. Vineeta Goyal District Judge (Commercial Court)
Ms. Illa Rawat District Judge (Commercial Court) UJUJ

New Delhi
Central

PHC
THC

0- (D Mr. Deepak Garg \0District Judge (Commercial Court) Central THC

Ii>—l l\l>—-

Mr. S.S. Rathi District Judge (Commercial Court)
Mr. Brijesli Kr. Garg District Judge (Commercial Court) r-IUJ

Shahdara
Shahdara

KKD
KKD

>-- U) Mr. Chandra Shekhar MDistrict Judge (Commercial Court) East KKD
r—- -P Mr. Bhupesh Kumar . District Judge (Commercial Court) U1 South-East Saket
>-I Ui Mr. Ajay Kr. Jaing _ District Judge (Commercial Court) U.) South-East Saket -
|—l O\ 5. \lKaveri Baweja District Judge (Commercial Court) Central THC

>—I \l Ms. Anu Grover Baliga District Judge (Commercial Court) -I> South-East Saket

,_a O0 Ms. Preeti Agrawal Gupta District Judge (Commercial Court) ,_- North-West Rohini

l9
. . . _ District Judge (Commercial Court)Ms. N1l'_]21 Bliatia _ (Digital) 7 South-East C Saket

IQO
>_-Ms. Savita Rao District Judge (Commercial Court)

scum Saket

1? O\
Raiesli Kr.Singh 1 District Judge (Commercial Court)

South-East Saket

[\.)~.)]\Ji-‘
f -l'>

Mr. Reetesli Singh ‘ District Judge (C°11\m°Y°ial Cw“)
Shahdara KKD _‘

l\-lL»-!

|-d

Mr. Anurag Sain District Judge (Commercial Court) _
‘ New Delhi PHC

24
_ District Judge (Commercial Court) 4

Mr RaJ@evB=mSa1 (Digital) i
South Saket

l\7LI!

N

Ms Neelam Singh i District Judge (Commercial Court)
C South-East Saket A

l\.2ON [\.)>-I
* h ‘ District Judge (Commercial Court)

‘ Lal Smg V District Judge (Commercial Cmufl

South-East
North-West l

Saket
Rohini _

rr

§.)\)00%

DJ
. d ‘

M _ 2223312:dav District Judge (Commercial Court) ‘
‘ r. -

South Saket
-P

MI Anil to Sisodia ‘ District Judg¢ (Commmiel C°““L
Central __ THC‘

rowcm oo
U!T - l

- - ' ‘ District Judge (Commewlal 9°“)
Z hixiiki K‘, District Judge (Cormnerfiial C°“Yt) \r. — -

‘ West i
Central

THC
THC
Saket

U.) »-— I‘-J
Mr‘ Dhun ‘ District Judge (Commercial Court) it

South-East “
DJIQ

us U.)
|-Il\-3r Xirasadl g1m1<1aBl1ardwai District Judge (C°mm°r°ia1C°urt)Ms. HI la ‘ ‘ '

South J
West it

Saket ll‘)

* 11 1 Kumar ‘ District Judge (Comerml C°““l~t s1

mo jl

4 ua

-8>

_ ,,
Mr. As uo —(_ _ . C 'al Court) g‘ l North-East _( KKD

' "Mr. San_i<=BvKY-Ma1h°"“ —rDTstn.°Uudge( olrimmzzial Court) \10r Cenml A THC
U)U3 QqU

_\TMr Ajay Pandey _iDrstnct Judge (Co rt ‘ 3 1 South West 1 Dwmika

UJU-I O°\l

5
ML sanjay Shafllla.-H L 15 .

- -_ 1 ' ' Jd (CommercialCou )1 ,_ ' i
T Am1tBansa1 7} Jtirdii (Commercial Court) g(1l_i_ C611'fl'a1 _r THC —\

-un—5;
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Sl.
No. Name of Officer Present Posting No Civill Police

District
Place of
Posting

39 . _\__(idya Prakash District Judge (Commercial _Court) 2 New Delhi Puc
4!):
41

Saniay flndal. .
Raj Kr.Tripathi

District Judge (Commercial Court)
District Judge (Corrmercial Court)

4
8

West
South-East

THC
Saket

42 Kiran Bansal District Judge (Commercial Court) 2 Shahdara KKD
43 __Ms Ravinder Bedi District Judge (Commercial Court) |—l N7 _ Central THC
44 . Rakesh Pandit District Judge (Commercial Court) -l>~ South-West Dwarka45>
46

Ajay Gum
._L_okes_h _Kr.Sl1ai_'ma

District Judge (Commercial Court)
D_is_trict Judge_(Commercial Court) UILII

West
South

THC
Saket

4_8
.G.<>rakh Nath Pendey
Sanieev Kr.Singl1 A

District Judge (Commercial Court)W
District Jridge (Commercial Court) 13

North
Central

Rohini
THC49 Mr. Naresh Kr Malhotra District Judge (Commercial Court) 6 West THC


